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concerned, nautrally it is a qlestion of
time. In Bombay, for example, so
many States have been merged to-
gether. Therefore, the guestion of
effecting uniformity has more to be
attended to by the States themselves.
I am very happy to find that com-
mittees have been mppointed in this
respect in the States of Madhya Pra-
desh, Bombay and Mysore and every-
thing is being done to put the whole
thing on a uhiform basis.

Regarding integration " of services,
that also is a matter which we are
attending to with as much speed as
possible. A number of points were
made so far as the State administra-

tion of Madhya Pradesh was concern-
ed.

15 hours

" I must say here that the administra-
tion is being carried on in a highly
progressive and enthusiastic manner
and whatever difficulties there are,
the State Ministry has to battle with
them or it can seek our aid fo the
extent necessary. There are a num-
ber of cities like Gwalior where cer-
tain difficulties have cropped up be-
cause the capital has gone from there.
A number of persons feel the pinch of
what you may call economic factors
on account of the removal of the
capital from these places. There are
a number of such cities in Rajasthan.
All Government buildings there for-
merly State buildings—are a liability;
they have to be looked after by us
to the extent that we can because
crores of rupees have beed spent on
them. It is our desire for the purpose
of having a fuller economy to make
such use of those buildings as possible
without allowing them to go to waste
and dilapidation.

Mr. Chairman: We have to begin
non-official business at 3 P.M.

Shri Datar: I shall finish in five
minutes. But, if you desire, I shall
continue my speech the next day.

-
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Mr. Chairman: He may continue his
reply on Tuesday. Now, we shall take
up non-official business.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS
FourtH REPORT

Shri Pahadia (Sawai Madhopur—
Reserved—Sch. Castes): Sir, I beg to
move:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 14th August, 1957.”

Mr. Chairman: I shall put the ques-
tion to the vote of the House.

The question is:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 14th Augulst, 1957.”

The motion was adopted.

RESOLUTION RE: APPOINTMENT
OF COMMITTEE TO EXAMINE THE
REGIONAL DISPARITY IN AVER-
AGE PER CAPITA INCOME—contd.

Mr. Chairman: We shall now pro-
ceed with the further discussion of
the following Resolution moved by -
Shri Surendra Mahanty on the 2nd
August, 1957:—

“This House is of opinion that

a Committee of experts be ap-
pointed to study and investigate
into the regional disparity in the
Indian Union in the average per
capita income and in the stages
of development, and to recom-
mend ways and means for bring-
ing up the regions that lag behind
to the standard of other advanc-
ed regions.”

Out of 2} hours allotted for the dis-
cussion, 38 minutes have already been
taken and an hour and 52 minutes are
still left for further discussion. Dr.
K. B. Menon may continue his speech.
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Dr. K, B. Menon (Badagara): Mr
Chairman, the House adjourned while
I was speakmmg 1n support of the
Resolution 1 was pointing out that
as a result of the regrouping of States
on the basis of language on the recom-
mendation of the SRC, we have 1n
our country a number of small and
big States There are big States that
are 10, 12 or 15 times bigger than the
small States in the Union and this
difference in the size of the States
that compose the Union has created
serious economic and political pro-
blems It 1s in recogmtion of thus
potential economic and political pro-
blems that this Resolution 1s brought
before the House

To 1llustrate my statement, I would
hike to quote facts and figures from
the smallest State in the Union—
Kerala That State 1s faced with the
tremendous problem of pressure of
population with the attendant pro-
blems of feeding that huge popula-
tion and finding employment and
other amenities of lLfe Even the
Second Plan offers no solution for
these problems Out of three four
thousand and odd crores, Kerala gets
only Rs 87 crores When we con-
sider the break up figures, the situa-
tion 1s more glaring  For industries
1in Kerala a sum of Rs 8 4 crores, out
of Rs 900 crores for the whole coun-
try, has been allotted Out of an
allocation of Rs 12 crores for fisheries
Kerala gets 70 lakhs of rupees We
should remember that she has a long
coast line and that she has one of the
best fisheries m the world Rs 70
lakhs will hardly meet the problem at
al

When 1t comes to power and irm-
gation, the Second Plan allots Rs 24
crores When we take into con-
sider the huge potentialities for the
development of power und irrigation
i that part of the country which has,
on an average, 125” annual ran-fall,
this amount 1s practically nothing I
my figures are correct, the estimated
power potential for the whole of India
is 40 million kws out of which 24
million kws are expected to be
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developed from the Himalayan border
areas Out of the remaining 16 mil-
lion kws, 8 millions are expected to
be tapped from the West Coast The
allocation of Rs. 24 crores for this
purpose 18 very little

Mr. Chairman: The time 1s up. The
hon Member took seven munutes the
other day and eight minutes today.
The hon Members can speak only for
fifteen minutes He can go on for
three to five minutes more as I find
he 1s 1n the middle of his argument

Dr. K, B. Menon: Considering the
facts I have so far stated, the allot-
ment i1n the plan 15 very meagre.
Even when 1t comes to the location of
mndustries, there 1s not a single heavy
industry that 1s located in Kerala
With regard to fisheries, forests, con-
servation of soil and water, nothing
has been done If the lack of
development 13 due to the fact that
there are small States in the Union,
the question is this How will we get
over that problem? I certainly do not
suggest re-organsation of States on &
new basis I feel that as long as thm
feudal institutions of caste, com-
munity and religion remsin as high-
tension areas, any emotional integra-
tion or any reorganisation of States
on a new basis will rake up passions
and emotions,- and 1t will not be in
the best interests of the country

Re grouping then 1s out of the ques-
tion The next way to circumvent the
problem 1s zonal groupmng My sub-
mission 15 that the zonal grouping as
it 1s working today 1s inefficient and
mneffective, and unless certain modi-
fications are made in the working &¢
that zonal system 1t will not be pos-
sible to get over these problems

The problem 1s urgent, and the
most 1mmediate way of finding a
solution for the problem 1s for the
Centre to intervene direct and to
weed out the handicaps that the small
States suffer as a result of the inude-
quate allocations made 1n the Plan

I, therefore, suggest that the Cen-
tre should have the imagination and
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the courage, even though the Centre
may be accused of discrimination, to
give to the small States larger alloca-
tions and better allotment of indus-
tries, so that the economic discrepan-
cies may to some extent at least be
overcome.

15-11 hrs,
[MRr. Dxpury SPEax:r in the Chair)

I would like, finally, to point out
that unless there is economic stability
and economic security the political
future also will be in danger. It will
not be proper for me to say anything
about the political problems which
arise as & result of the creation of
small States, because that does not
come within the scope of a resolution.
Therefore, I only wish to point out
that in the interests of political
stability as well there should be an
insistence on maintenance of economic
justice and fair deal

Mr. Deputy-Speaker: There are
some amendments. May I know who
are all moving their amendemnts?

Shri Y. 8. Parmar (Mahasu): I beg
to move:

That in the Resolution,—

after the words “This House is
of opinion that a Committee” the
words “of experts” be omitted,

Shri Balasaheb Patil (Miraj): I
beg to move:
(1) That in the Resolution,—

after the word “experts” the
words “and three members of
this House” be inserted.

{(2) That in the Resolution,—

after the words “per capita in-
oome” the word “and” be omit-
ted.

(8) That in the Resolution,—

after the words “per capita in-
come and in the” the word “diff-
erent” be inserted.
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Mr. Deputy-Speaker: So, these
amendments and the Resolution are
now before the House.

Shri D. C. Sharma (Gurdaspur):
Mr. Deputy-Speaker, Sir, I thank Shri
Surendra Mahanty for high-lighting
the disparity that exists between the
different regions that comstitute our
country. If I remember aright, one
of the hon. Members who preceded
me was talking about disparities which
exist between the different. States of
India. If I am correct in my inter-
pretation of the resolution, it does not
refer to the disparities which exist
between one State and another State,
but to the disparities which exist bet-
ween one region of a State and ano~
ther region. Anyhow, that is a matter
of interpretation.

Now, the question is, will the pur~
pose be served if a committee of ex-
perts is appointed? In the first place,
I do not know how many committees
of expetts will need to be appointed.
When I look at my own State, I find
that there are so many parts of it
which are described as backward, and
I do not think one committee can
handle this problem so far as the
State of Punjab is concerned. I
think we will need not one committee

" of experts but so many committees of

experts, and since we will stand in
need of a multiplicity of committees,
I think the purpose will be defeat~
ed. As was stated on the floor of
the House this morning, we will get
the reports, the reports will be ex-
amined, there will be consultations
between the State Governments and
the Central Government, there will be
a round of discussions, then the deci-
sions will be taken and there will be
implementation of those decisions.
All these, I think, will defeat the very
purpose for which this resolution has
been given. I, therefore, think
that it will not do to have a com-
mittee of experts.

It has been stated that we have to
study not only the disparities between
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the per capite income of one region
and another, but we have also to
study the different stages of develop-
ment. My feeling is that our coun-
try—I say this without any disres-
pect to my country—is decribed as an
undeveloped country and, therefore,
it cannot be that we will study the
different stages of development
through which our country is going,
but also the incidence of the stages of
undevelopment through which our
country is passing. That also will be a
very difficult problem and, I think, you
cannot have any committee of ex-
perts to deal with this kind of thing.

When I read the Second Five Year
Plan, and also the First Five Year
Plan, I come to the conclusion that
the purpose of this resolution has al-
ready been anticipated by the framer’s
of the Second Five Year Plan. For
instance, I find that in the Second
Five Year Plan the approach that has
been made is such as will do away
with the inequalities of development
in the various regions. It will also
be seen that the benefits of develop-
ment are more evenly distributed over
the different regions than before. All
this has to be seen. In the Indus-
trial Policy Resolution, which is given
there, it is said that the disparities
in levels of development between the
different regions should be progressive
ly reduced, and each region should
have a co-ordinated and balanced
development so that the entire country
can attain a higher standard of living.
Again, it is said that this can be done
through decentralised industrial pro-
duction. It is also said that we should
develop a balanced economy for diff-
erent parts of the country and that the
location of an industry should not
be determined only by the incidence
of capital and the resources that are
available there. This only means
that we can have industries in some
parts where these things are not avail-
able, but where the incidence of deve-
lopment necessitates the putting up
of this industry. It has been also
.said that special efforts should be
made for providing such facilities as
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power, communication, water-supply,-
treining institutions and other things.
It is said that there should be greater
mobility of labour, and that we-
should also devote our time to social’
services and communications.

What I mean to say is that study
aspect of this problem, the investi-
gation aspect of this problem, the
policy-making aspect of this problem;
all these things have been done al-
ready by the Planning Commission
and, therefore, it iz no use duplicating:
the efforts that are already being
made by the Planning Commission.

Again, if I may say so0, there is the
Central Statistical Institute. There
are also regional statistical bureaux.
I think this was said on the floor of
this House by the Prime Minister
when he was giving an answer to &
question. Now, the Central Statisti-
cal Institute is trying to compile sta-
tistics of development with regard to-
different States. At the same time,
the State Statistical Bureaux are try-
ing to compile facts and figures with
reference to the development in the
States. Some States have set up
these bureaux and some have not. I
am very glad that my own States of
Punjab, a progressive State, has also-:
begun work in this direction.

What I mean to say is this. The
study of this problem is already un-
der way and nothing further is need-
ed, to study this problem, At the
same time, I do not think that the
per cgpite income can give you a
very correct view or idea of the deve-
lopment of a region or of a State.
It is a very rough and ready indicator
or index. Nothing more than that.
It is so because there are so many
other things which enter into what
are called the incidence of develop-
ment of a region. For instance, I
find that you have to take into ac-
count the agricultural production of
a State, and this agricultural produc-
tion is also to be related to the popu-
lation of the State. Agricultural
production may be very high and the-
population also may be very dense.
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For mstance, I find that in Kerala,
the population 18 very dense and 1if
the agricultural pioduction also 18 very
high there, agricultural production
divided by the density of population
will lead to an imndex which will not
be worth much So, all these things
must be taken into account—agricul-
tural production and industrial pro-
duction The effect of the industrial
production of the State will also be
taken into account Again, we have
to take into account some of the
social services such as road, communi-
cations, etc More than these, we
have to take into account the inci-
dence of education and health All
these things are better 1indicators of
the prosperity or otherwise of a State
than anything else

Therefore, I would say that what
18 needed 1s that so far as our deve-
lopmental programmes are concerned,
they should be classified in the way in
which are national needs and the
needs of our States and the needs of
the regions which may be called
backward are mntegrated into one
We need what may be called a balan-
ced pattern of developmental prog-
ramme Of course, 1t may also be
said that this 1s also given mn the
Planning Commussion’s report But
then, Sir, the Planning Commussion
is a Shastra which contains an answer
to all questions! The difficulties 1s
that this Shastra 18 so big that it is
very difficult to act upon all 1its in-
junctions But I hope that it will
happen some day that we will be
able to carry out at least the most
mportant of 1ts mjunctions  For m-
stance, I find there that they want
first of all to build up the national
economy as a whole From that
pomt of view, they want railways,
steel plants, major mdustrial projects,
mineral development, shipping and
other things That also suggest prog-
rammes which can give the States a
pattern of better standards and status
In this respect, I think the NES
the Community Projects, local deve-
lopment works, agricultural produc-
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tion, State and National Highways,
village roads and social services are
mcluded Therefore, there is national
developmental programme and there
15 also the State developmental prog-
ramme

But there 1s also room for the prog-
ramme for different specified areas.
What 1s that programme” For mnstance,
there may be the 1ncidence of
disease at a very high pitch in some
regions For that, we have a prog-
ramme for eradication of those diseases
in those regions For instance, 1
find that m Kangra district, near
Himachal Pradesh, the incidence of
goitre 18 very high So, they may
have a pilot project for the eradica-
tion of goitre Then, I find that
there are certaimn areas which are
affected by scarcity I come from a
constituency where some of the areas
are effected by scarcity I also come
from a constituency where flood con-
trol works arc needed more than any-
thing else Then there are certain
parts where we need special provisions
for the welfare of Scheduled Castes
and Scheduled Tribes These are the
programmes which are needed for
levelling up the so-called backward
areas

Again, we need programmes for
irrigation  purposes, tube-wells and
other things More than these, 1t s
not only that we have to work m terms
of projects of national importance
and regional importance, but we have
to think of the traming of man-
power For that, we requre tramn-
ing programmes for agricultural,
engineering and other purposes All
these things are there No Commit-
tee 15 needed to do it What 18 need-
ed 1s this Whereas we are paywng
the right amount of attention to the
works of national importance, whereas
we are paying some attention to the
works of State importance, we are
not paymg that much of attention
to those works which will have a
good effect on those regions which
may be called under-developed That
is the thing Why has that been
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done? I do not know what planning o
is Planning is a Central subject;
planning 1s a State subject; planning
is a district subject It goes through
all the levels of our admnistration
It starts from the beginning, from
the panchayats, and goes right up to
the Central Government. What the
Planning Ministry should do is this.
It should try to allocate these spheres
of development and at various
levels, and at the same time it should
not give money to the State Govern-
ments in a lump sum It should make
definite allocations for definite kinds
of work and for defimte regions to
the State Governments If that s
done, I am sure our planning will be
more fruitful Our planning will
then hasten the day of {fulfiiment
much more easily than 1t is doing
now. That 1s what 1s needed. I do
not think that a committee can do
this work This work 1s too big for
a committee But I would ask the
Planning Minister to co-ordinate
planning right from the panchayat
to the Planning Commssion in such
a way that the needs of no regions
are neglected

Shri Balasaheb Patil: Mr. Deputy-
Speaker, the original resolution moved
by Shri Mahanty speaks about the
disparity m the Indian Union in the
average per capita mncome and m the
stages of development First of all,
1t speaks of the disparity in the ave-
rage per cgpita wcome and then adds
the word “and” The first amend-
ment that I have moved in this res-
pect is to drop the word “and” which
occurs after the words “per capits in-
come”, 1n the ongmal resolution, so
that it will make clear that there is
disparity in per capita income in
every stage of development. The re-
moval of the word ‘and’ will make
it sensible that there is disparity in
every stage of development That is
the first amendment that I have
moved.

The second amendment 1 have
moved is this, The resolution says,
“Ths House is of opinion that a com-~
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1 have no objection to the appoint-
ment of a commttee of experts. But
at the same time, in order to have
some representation of this House on
that committee, I have moved an
amendment that three members of
this House should be added to the
membership of the committee There
should be two members from the
party in power and one member from
the Opposition, so that this committee
will be a representative committee
of this House. The first object Is
that there should be experts, because
they know the statistics, the signi-
ficance of per capita income and
everything Added to that, there
should be three Members ® of this
House, so that they will represent
the opwion of different parts of India
as well as diferent political views.
Therefore, 1 have moved this amend-
ment that three Members of this
House should be members of this
commuttee, if oppointed as per this
resolution.

The third amendment that I have
moved 1s that after the words “per
capita income 1n the” the word “diff-
erent” should be inserted The re-
solution reads “.. the regional dis-
panty mn the Indian Union in the
average per capita income and in the
stages of development...” By my
first amendment, the word *“and” has
been removed, and by thms amend-
ment, I want that the word “different”
shéuld be added, so that it may read,
“ . different stages of development..”
There could be development, which
has gone on to a certain extent. There
may be development in the primitive
or in the beginning stage; then, there
may be medium development. So, I
want to add by this amendment, the
word “different” tg the third sentence
in this resolution.

In India, because of the first Five
Year Plan and the beginning of the
second Five Year Plan, there has been
development and the development isin
certan different stages of its own
being. Because of that development,
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because of the allocation of the amount
and because of the work done accord-
ing to the amount spent, there is no
doubt an increase m the per capita
income of the Indian people. But it
seems that 1n certain parts of India,
because of certain pre-existing things
since the old days and on account
of the lack of funds provided in the
first Five Year Plan and the funds
that are to be provided in the course
of the second year of the second Five
Year Plan, there 1s not much increase
mn per capita income, and, therefore,
there 18 disparity.

The first thing 1s that there should
be an exploration and exam:nation
of all the circumstances and the rea-
sons as to why there 1s dispanty
Secondly, 1if there be a disparity, what
1s the reason for it and what is the
remedy for the removal of the same?
Therefore, a committee of experts 18
a necessary thing at this stage, when
we are In the second year of the
second Five Year Plan, when we are
thinking that we should be able, by
the end of 1960 or thereabout, to in-
crease the per capita Iincome to a
large extent

The second thing is, as a committee
has to be appomnted for all these
things, the Members of this House,
being the members of the committee,
will represent this House and also
will represent the opinion of the dif-
ferent parts of India, so that they
can see to certamn things and give
the regulated opinion to the commit-
tee of experts Also, this committee
should be given the work of visiting
the different parts of the country as
well as to see the different stages of
development It should submit 1ts
report to the House within a short
time, so that this House will take
upon 1itself the task of deciding what
is to be done with that So, my
submussion is that with all these con-

ditions, the committee should be
appoimnted.
Mr. Deputy-Speaker: Shrn H C.
Mathur,
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Shri M. C. Jain (Kaithal): On a
point of order. I moved an amend-
ment to this resolution. I want to
know whether the movers of
amendments will be allowed time
to speak or not.

Mr. Deputy-Speaker: The amend-
ment has not been moved, because
the hon Member was not {n his seat
when asked to move it.

Shri M. C. Jain: I may be given
a chance to speak.

Mr. Deputy-Speaker: That 18 a
different thing altogether. He should
try to catch the eye of the Chair.

Shri Harish Chandra Mathur
(Pali): Mr. Deputy-Speaker; this
resolution draws attention to a mat-
ter of a vital and important nature.
There can be no doubt about it. I
do not advocate the appomtment of
a commttee, because I am not sure
whether 1t will serve the purpose of
the mover of this resolution This
matter has, of course, received the
attention of the Planning Commis-
sion There 15 a mention about this
matter and about the policy of the
Government in this respect in the re-
port of the second Five Year Plan
before us

Byt I have not the least hesita-
tion 1n saymng that this matter has
not received sufficcent attention at
the hands of the Government and I
am afraid it 1s not realised that it 1s
not a case of Orissa, Assam or Rajas-
than, but 1t 13 a matter 1n which the
entire country 1s vitally interested,
because 1f vast areas of the country
have a depression and if this depres-
sion 1s gomg deeper and deeper,
there can be no doubt that these de-
pressed areas will give rise to a
storm which will ravage the country.
This fact must be realised and the
whole problem must be wviewed in
1ts correct perspective The strength
of the cham hes in the strength of
1ts weakest ink Let us see whether
the Government has really realised
the situation and whether they have
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puid proper attention to this matter
or not.

It we just refer to the facts and
figures placed an our hands as a re-
sult of the implementation of the
first Five Year Plan m the review
which is there, we feel that the
Government has no appreciation of
the seriousness of the problem. As
a matter of fact, with this develop-
ing economy, we expect, and that
possibly 1s also the policy and pro-
gramme of the Government, that the
under-developed areas must be given
a greater impetus They must come
up and catch up with the other
areas I do not say they will be in
Just the same position as the highly
developed areas There are certamn
advantages which accrue to the al-
ready highly developed areas, but
certainly it was the responsibility of
the Planning Commission and the
Central Government to so frame
their developmental programme that
these depressed areas were given
enough mncentive, and that there was
enough of programme to give them a
proper lead What has happened 1s,
as a result of the First Plan, the
under-developed areas have gone a
little more backward, the difference
between the better developed areas
and the undcr-developed areas 1s ac~
centuated The richer have grown
much more richer and these back-
ward areas instead of being pulled
up and brought forward, have been
left much behind The time-lag
which was there at the beginming of
the First Plan 1s today far greater
This 1s a great danger and I wish the
Central Government to take a clear
note of this danger They should
take a warning out of it

Certamn facts have been collected
by the Chamber of Commerce of
Rajasthan They have given a com-
parative statement showing the ex-
penditure on the developmental de-
partments per capita in the various
States, during 1954 to 1957 You will
find that Rajasthan, which 13 one of
the under-developed areas, unfor-

17 AUGUST 1957 Appointment of Com- 8766

mattee to Examine the
Regional Duspanity in
Average per capita income

tunately, 15 at the bottom The per
capita expenditure on developmental
schemes ranges from Rs. 18 to
Rs 7 46 These are the per capita
expenses during the years 185¢ to
1857 when our Plans were in their
best pitch What I find 15, 1t is
Rajasthan which is at the bottom of
the list with an expenditure of only
Rs 7 46 per capita This 18 not
planned development If our friends
call this to be planned development,
then, we would like to he enlighten~
ed about the policy which they have.

Along with that, the picture would
not be complete If you see what
each State is spending per capita on
administration, you will, agam, find
that Rajasthan spends the most Even
without spending on these develop-
ment programmes, their per capita
expenditure on administration is the
highest in the whole of India It has
to be so because of certain necessities.
I want to put a very straight ques-
tion to the hon Planning Minister:
whether he has taken note of this
fact and if he has taken note of ths
fact, what consideration he has given
to this 1n making allocations for the
developmental programmes of that
State That 1s the straight question
which I ask

Another straight question whien I
wish to address to the hon Mmister
of Planning 1s, what 1s their deflmite
policy, whether they are committed
to make any definite, determuned and
deliberate effort to bring up these
under-developed areas or not If the
answer 1s m the affirmative, I would
like to know how they propose to do
it, what steps they have already
taken, whether they have got a
wooden mechanical formula for assis-
tance to the various States or
whether they have some discretion
used 1n this matter of giving aid and
assistance to the various States, whe-
ther they want that each State should
be able to raise funds to match their
aid and assistance or they have a
different formula for these wunder-
developed States That is my
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straight question. I would like to
be enlightened on this matter.

It is true that we, who live in
these under-developed areas, feel
the pinch directly and we are direct-
ly concerned But, I wish this ques-
tion 1s viewed in the larger pers-
pective We should not be given the
feeling that it is for us living in
these under-developed areas, to
argue and impress upon the author-
ties that these areas should be looked
after better. It should be, as a mat-
ter of fact, the responsibiity of the
better developed areas. It should
definitely be the responsibility of the
Central Government If they want
to give a feeling of unity to the en-
tire country, 1f they want to give a
feeling of unifoim development, they
must change ther mind and thewr
attitude.

I would like to invite attention to
a refcrence made, m this connection,
by the States Reorganisation Com-
mission It found 1t expedient and
necessary to make a special recom-
mendation that regional disparities
should be taken care of Those emi-
nent Members of the Commission,
who had visited various parts of the
country, who came in contact with
the pcople and with the
feelings of the people, felt how
frustrated and bitter were the feel-
mngs i these under-developed and
neglected areas That 1s why they
made a special recommendation to
the Government that regional dis-
pantics. and regional development
should be given special considera-
tion I asked a question on the floor
of this House what steps Govern-
ment have taken to give effect to this
recommendation of the States Reor-
ganisation Commission  Majestically
came the answer from the Minister
of Commerce and Industry that the
Government are aware of the situation
and their developmental policy from
the very inception was such that the
under-developed areas will receive
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due consideration. It hurts us to
know the facts.

May 1 ask a direct question of the
hon. Minister? 1Is it his contention
that Rajasthan is a State which does
not provide any room for any indus-
trial development? During all these
seven years, there is not one project,
not one plan on the industrial side
which has been taken up in this
State of Rajasthan Rajasthan is very
rich in its mineral resources Rajas-
than produces 40 per cent of the total
wool produced in India and it also
produces hides and skms There is
not one single industry which has
been set up at least in the public
sector Even i the private sector, I
may submut, the performance is
extremely poor The five years which
preceded the Plan saw the coming
up of many industries m the State of
Rajasthan Some of these industries
have goie up Others, for want of
development plans, have dwindled
and today ate lying dcsolate and
deserted Is this the <pecial treat-
mecnt which 1s being given to these
areas”?

My friends can pomnt out to me
the Bhakra-Nangal and Chambal
projects I know the entite story.
You cannot change the geography of
the country You will have to con-
struct the Bhakra-Nangal dam where
it has got to be But, my question 1s,
whether on considerations of under-
developed areas, they have done any-
thiug, in pursuance of their policy to
give a filip to these arcas I ven-
ture to submt, nothing has been
don¢ That makes the people frus-
trated and bitter I wish the Gov-
ernment give proper consideration to
the entire problem raised m this very
important Resolution I know, the
appointment of a Committee is not
likely to serve any great purpose.
They are seized of the situation. The
Planning Comnussion has made a
Iittle reference about it. But, that
reference 1s also an admission of
their inability to do it. -
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Shri V. P. Nayar (Quilon): Mr.
Deputy-Speaker, this Resolution 13
one which needs very serious atten-
tion by this House because i the
course of the debate you would have
found that each member who parti-
cipated 1n this debate thought that
his was the most backward State
and that his State had been neglect-
ed. I was hearing my hon. friend,
Mr. Mathur, and he pressed the
clamms for his State. Sefore that,
Dr. Menon voiced the claims of
Kerala State. It i1s natural also be-
cause our country 1s an undcveloped
country I! one State 1s developed
in one way, another State is deve-
loped in another way There 15 lopsid-
ed development throughout. So it
1s well that we look back and find
out on occasions lhike this what are
the spccial claams which have to be
considered i1n over-all planning.

I am not going into the details of
what the Planning Commussion did
with the First Five Year Plan or the
Sccond Five Year Plan But I want
this House to realise that 1t 1s not a
question of economic or financial via-
bility for each State that should be
discussed here 1 do not hold the
view that in a country like ours each
State must have its own independent
economic or financial viability; nor
do I hold for a moment that the per
capita income should arithmetically
be the same mm all the States or it
should be derived from thc same
source That 1s not the only aspect
which we have to consider When
we consider the backwardness of
the State we have to consider seve-
ral other aspects also. If you ask
me whether my State 1s a backward
State or a developed State, I wnll
say 1t 1s both In certain respects
my State 1s far better than other
States Take, for example, educa-
tion. But in other respects my State
is not at all a developed State I do
not want to go into all those details
now because probably that is not the
mover’s intention also

What I want to impress upon the
hon. Minister, who will probably
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so far as the State of Kerala is con-
cerned, in the matter of heavy indus-
tries. I want to confine myself to
the establishment of heavy industries
and the Centre's role in that matter.
You will find that my State, Kerala,
has peculiar problems. I admit that
m certain respects we are developed.
But 1n other respects we have certain
problems which it 1s not possible for
a State Government to tackle in the
present context and which it is
absolutely necessary for the Centre
to try to solve for the State. You
know from the figures about density
of population that we are probably
at the top There 1s no other State
m India which has such a density of
population It 1s not hke any other
State and because of the density of
population we have certain other
problems which are very very diffi-
cult to solve and which require a
huge amount of ecxpenditure. View-
ed from thic context of uncmploy-
ment which exists in Kerala State
and wviewed also from the pomt of
lack of devclopment of heavy indus-
tries, I want the hon Minister to
consider whether proper justice has
been done to the Kerala State either
in the First Plan or in the Second
Plan

We know that it 1s through heavy
industries and heavy industries alone
that we can increase the employment
possibilities of any group of peo-
ple 1 was going through the
answers fo  certain questions in
regard to the investments of the
Central Government 1n the various
States during the First and Second
Five Yecar Plans, covering the period
1950-60 1n regard to new industries.
When new industries are started. as
I submitted earlicr, the one and only
prime consideration ought to be the
employment potential of the industry,
more so when the industry 1s given
to a State where theve 1s widespread
unemployment Looking through the
list of various industrial projects sanc-
tioned in the First and Second Plan,
I find that Kerala State has been given
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4wo or three new industries. Here
is the list placed on the Table in ans-
‘wer to a question on the 15th July
.1957. We have been aliotted a D.D.T.
Factory. What is the employment
potential in the D.D.T. Factory? It is
.only 200 or 300, the hon. Minister said
in answer to a question. Then we
have got a Rare Earths Factory. There
is very little chance of expansion of
employment there. Then there is the
expansion of the Fertilizer Factory.
It will provide employment for about
100 or 120 people. Then there is the
expansion of the cement factory,
paper mill, an automobile tyre factory,
-cable manufacturing unit, Viscose
filament and transparent paper fac-
tory, and expansion of the capacity
for sulphuric acid and caustic soda
-and titanium di-oxide. In so far as
the Kerala State is concerned, which
‘has got the worst unemployment
situation so far as the country is con-
cerned, all the projects are confined
to expansion of cerfain existing fac-
‘tories and the provision of one or two
new projects in which we have very
little chance of absorbing more than
-a few hundreds of people. Is this the
way we have to plan for an undeve-
‘loped country in so far as the industry
is concerned?

Take the case of other States. I do
not for a moment say that because we
-do not have many highly developed
heavy industries we should not have
.a steel plant in Rourkela or Bhilai or
it should be located in the South. I
know the geographical situation and
so I very much wish West Bengal or
Orissa to have another steel plant be-
cause they fortunately happen to be
-situated in one of the best belts—the
Singbhum-Manbhum belt—where you
can have good steel plants. We do
not for a moment want a colliery to
be started in Kerala because how-
ever much you go down, whether it
is 5,000 or 10,000 feet, there is no
chance of your getting coal. We do
not for a moment want any of the
-other factories which are given to
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other States because of their special
geographical location. We do not
claim the establishment of an indus-
try which cannot be set up in that
State. I grant that position.

But are there not other industries
which can be included for investment
by the Centre and which can be,
either on account of geographical or
other considerations, located and lo-
cated with advantage in the State of
Kerala? This is the one simple ques-
tion which I want to ask the hon.
Minister—an industry which not
merely should satisty the demand of
an hon. Member in answer to a ques-
tion, but an industry which should
satisfy the demand of the people in
providing more employment. What
have they done for that? The Second
Plan has come and still we do not
have any chance of developing our
fisheries. As very rightly pointed out
by some hon. Member, we claim to
have one of the richest fisheries about
30 miles away from the coast line. We
have about 4,000 to 5,000 sq. miles of
sea which are reputed to have
the maximum quantity of fish.
What has the Central Government
done? They may say that it is a mat-
ter for the State Government to deve-
lop. It is not. Fishing beyond terri-
torial waters is a subject which can
attract the attention of the Central
Government and it is a matter in
which several crores of rupees will
have to be spent. Sir, I am conscious
that my Punjabi friends have a per
capita consumption of 16 ounces of
milk per day whercas my State has
only about one ounce. But the posi-
tion is the reverse in the case of fish.
While we from Kerala get an average
per capita of 20 ounces, the corres-
ponding figure for my Punjabi friend
is a little over one ounce.

Mr. Deputy-Speaker: Not even that.

Shri V. P. Nayar: Probably it is
less than that. It is for that reason
that I say that we must have an over-
&l perspective. We know that the
cattle wealth of the South is very
very poor whether it is Mysore or
Madras or Andhra.
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Shrimsti Renn ‘Chakrava¥ity (Basir-
hat): Bengal also

Shri V. P. Nayar: They stand no
comparison to the North Indian States.
What have they done? Is there any
special bias for the development of
this section of animal husbandry? Is
there any preference given? Are we
to continue to have the herds of our
cattle giving very httle milk and con-
tinue to take only one ounce We are
not worried that our Punjab: and UP.
friends are getting more milk

An Hon. Member: You have cocoa-
nut mik

Shri V. P. Nayar: We have cocoa-
nut milk We can give you cocoanut
milk 1f, on the other hand, you can
supply cow’s milk That 1s very easy
But that 1s not the problem When you
plan for the overall development of
the country you have necessarily to
take into consideration certain aspects
from which you have no escape

Sir, I shall now here refer to the
answer given by the hon Minister on
8 previous occasion because 1t 1s very
relevant I am sure that no member
of this House coming from any State
will grudge greater 1nvestment in
the State of Kerala Every hon Mem-
ber of this House 1s very sympathetic
towards Kerala State That I know.
Every hon Member knows that our
State has certain problems which are
very very difficult to tackle In this
context when one goes through the
figures given by the hon  Mimister
they will be revealing You will re-
member that the other day when I put
a question about 1it, the first answer
was given by the Parhamentary Sec-
retary, which was corrected by Shn
S N Mishra Then Shr1 Manubhat
Shah intervened and gave an elaborate
answer Ultimately the answer was
given by Mr Nanda himself to a simple
question of per capita investment in
heavy industry What do we find
from the answer®” The answer 1s the
statement showing the per capita m-
vestment by the Central Government
in heavy industry Last time a mis-
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take was made on the other side. He
was reading from the figures for the
oversll investment in heavy industry.
1 am not referring to that at all I am
referring particularly to the invest-
ment by the Central Government
during the Plan period, the first Plan
period and the second Plan period in
the matter of heavy industry alone

16 hrs.

For heavy industries, as the answer
reveals, we get a per camta for a
period of ten years of about Rs. 1.02
for Kerala For the same period
Orissa gets Rs 9763 crores I cer-
tainly concede that Orissa is an un-
der-developed State, nor do I say for
a moment that the plant which has
been given to Orissa can be brought
to Kerala Certainly not West Ben-
gal gets Rs 4867, Punjab Rs 30 66;
Madhya Pradesh Rs 4981 By all
means give them, give them more; 1
am not worried But how can you
justify only Rs 102 for Kerala As we
know heavy industries have necessa-
rily to develop there and develop
there more urgently than in any other
place, because on the one hand we
have the maximum pressure on land
A family has hardly one-third of an
acre We have the maximum of edu-
cated unemp oyment and also under-
employment

Shri Harish Chandra Mathur: Will
you give the figure for Rajasthan also?

Mr. Deputy-Speaker: It has already
been given by the hon Minster

Shrn V. P. Nayar: Unfortunately

Rajasthan seems to be left out from
statistics

Shri Harish Chandra Mathur: It is
zero

Mr. Deputy-Speaker: The hon Mem-
ber should not lose his time over
other States

Shri V. P. Nayar: Some men from
that State have gone throughout India
and started industries, 1f not
Rajasthan The Birlas and others
have come from there So, I do not
want to go into that matter,
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Mr. Deputy-Speaker: The hon. Mem-
ber’s tune 1s up

Shri V. P. Nayar: I shall conclude
in two nunutes

These facts were very clearly known
even before the Plan was formulated.
The States Reorgamisation Commus-
sion had suggested the extreme neces-
sity to have a better deal for under-
developed States This 18 what the
States Reorgamsation Commussion ob-
seive at page ) (paragraph 210) of
their report®

“However, while there are ob-
vious dafficulties 1n the way of
equating economic regions with
administrative units, it would be
desirable, where this does not
come 1nto conflict with other im-
portant principles, to bear m mund
the need for avoiding wide dispari-
ties in natural endowments and
resources between the various
States ”

Do we not have natural endow-
ments 1n Kerala We have got the
best quality of graphite We know
that the country 1s in short supply as
far as sulphur 18 concerned There
are 500 square miles of pinites 1n
Kerala I do not want to give a cata-
logue It may be with the techmcal
know-how available at our disposal
not possible to develop 1t tmmediate-
ly But we have got China clay The
deposits are known They have been
surveyed a long time ago and accord-
g to my hon friend the Minister for
Irrigation and Power, for the second
Five Year Plan we require porcelain
msulators and other articles for the
development of electrical 1industries
to the tune of Rs 10 crores Having
one of the best resources available in
our country, 1s i1t not possible for the
Centre to invest some money to deve-
lop that, so that we may supply if
not iron and steel required for the
country, at least the requirements of
the electrical industry m the matter
of porcelain articles

Sir, I want the hon Minster to
take a more sympathetic view and
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look into the question of providing
more funds He was kind enough to
answer a question of mune that Gov-
ernment received from the Kerzla
Government a request for an add-
tional provision of Rs 38 crores Any-
body can know that the pressure of
population on land 1s great There are
many of the essential raw materials
available 1n the State for industries
like coir, automobile tyres, etc We
grow almost the entire rubber in In-
dia There are two licences given for
manufacture of automobile tyres We
grow very good variety of rubber
But the automobile tyre industry h-
cence has been given to Madras Not
that I am worned about Madras get-
ting 1t, not at all But they have to
get all the rubber from Kerala When
a second shipyard 1s bemg discus-
sed, why 1s 1t not possible to fix the
place at Cochin?” Is there any other
place with greater advantage for a
second shipyard than Cochin? What
is the disadvantage for Cochin, when
we know that a shipyard will not
merely provide direct employment
but will result in the development of
other small scale industries

T am reminded of the time, so I am
sitting down with a request to the
hon Miniv‘er to consider the case of
Kerala more sympathetically and also
consider the very hard lot of our peo-
ple and show that consideration by
immediately making available for us
the money demanded by the State
Government and also starting some
industries on Centre's own 1nmitiative
m the State in order to be able to
solve at least a fringe of the problem
of unemployment

Shri ¥. S. Parmar: Mr Deputy-
Speaker, Sir, there is no doubt, as
pointed out by a number of hon Mem-
bers, that certain areas of the coun-
try, by whatever name you may call
them, are backward and they do need
much greater attention at the hands
of the Government The matter cer-
tainly 1s not without comphecations
There 1s no doubt that the Planning
Commuission did conmder this aspect,
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particularly while dealing with the
setting up of industries m the dif-
ferent parts of the country Apart
from that 1t seems to have looked at
the problem more from the pomnt of
view of the backwardness of
the class of people as schedul-
ed Castes and Scheduled Tribes, ra-
ther than m terms of backward areas
But it remains a fact that certamn
areas yet remain backward or neg-
lected have to receive attention and
consideration at the hands not only
of the Planning Commussion, but of
the States concerned

This matter of development, as I
said, 1s complicated, inasmuch as there
are certain measures which have to
be taken by the Central Govern-
ment, for example, the construction
of railways, because mn quite a few
places, the matter of setting up of any
industry would arise only after a rail-
way line has been constructed and
unless that raillway line 13 made
available, whatever the possibility of
industrial development and the emp-
loyment it would provide to the peo-
ple, 1t just will not be able to come
into existence, 1f the railway line 1s
not made available That 1s one pomt

Secondly there are certain measu-
res which would have to be taken by
the State Governments in the matter
of smaller industries or motorable
roads which depend mainly on the re-
sources of the State Governments
I am not quite sure, after listening to
what has been stated here, whether
the State Governments have got any
machinery hike that which has been
set up bv the Prime Minister not only
in the shape of the Planning Commus-
sion but in the shape of the National
Development Council where the sche-
mes which have been sanctioned for
the different States receive the
attention of not only the members of
the Planning Commission but of the
Government of India as a whole as
also of the other Chief Ministers from
the different parts of the country If
any such machinery exists in the
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States, 1t 15 good If 1t does not, then
it would be very essential to give pro=-
per consideration to the requirements
of these areas in different parts of the
States

This question has two aspects, one
concerning the Stules nter se and the
other the different areas in a particu-
lar State which require special con-
sideration I do not know if I can
agree with my hon friend Shri Harish
Chandra Mathur that the backward
arcas have suffered more during the
last five years, as compared to the
other progressive areas or areas which
are naturally much better situated to
avall themselves of all the develop-
mental activities that are provided for
bv Government

Shr: Harish Chandra Mathur: This
was not what I said This 1s what
the review says

Shri Y. S. Parmar: I, at any rate,
am giateful for what has been done
m the backward areas, and 1 would
be denying facts, if I subscribe to any
such statement, for in a place like
Himachal Pradesh, we certainly bhave
been able to reach the backward areas
and bung about an improvement in
their conditions which was absent be-
fore Not that 1t 1s enough, not that it
15 all that 1s required, not that 1t has
(ompletely changed the economice con-
ditions of the people or their social
o1der but 1t has been a step in the
right direction The construction of
motorable roads etc and also the
construction of schools and hospitals
have certainly taken the people for-
ward on the road to progress

But even there, I believe, as not
only in Himachal Pradesh but m all
the backward areas of the country—
except, of course, In a State lke
Kerala for I do not know m which
category 1t comes—no develop~
ment would be possible unless proper
communications are made available.
Proper railway transport must be pro-
wvided, or if that i1s not possible, at
least motor transport 1s absolutely
essential And even in the case of
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motor transport, if 1t 1s not made cheap
enough, to enable the people to send
out all their goods to the markets, it
would not be able to fulfil the objec-
tive before us Cheap communication
1s the main requirement in these areas

Along with that, as has been pointed
out, whatever industries are possible
should be set up, and where no -
dustry s possible to be set wup,
then other avenues have to be
explored, whether it be horticul-
ture, or cash crops or something else,
which wall defimtely improve the eco-
nomic conditions of the people As the
10ad programme or the communica-
tion programme proceeds, these will
also progress, but then the other mat-
ters, such as the starting of cottage
or small-scale industries, or horticul-
ture, or cash crops etc have to be
taken m hand If there 1s a proper
correlation between the two, then
much of the soreness which the peo-
ple feel and which certainly deserves
the attention of this House, could be
done away with But, at times, m
spite of the best intentions, and m
spite of all that the Planning Com-
mission had placed before us, some-
how, these things are lost sight of

I remember, ten years back, 1n
Himachal Pradesh, before the States
had been imtegrated, there was a
scheme for putting up a raillway line
between Jagadhri to Rajban which
would enable at least two or three
industries to be set up there privately
But since the hine could not be taken
on hand, the industries also could not
be set up there Certainly, when there
18 the question of economy, priorities
ought to come in

But one thing which has to be borne
m mnd, particularly, in the case of
these areas,—and 1t may be applied to
a large extent all over the country—
is that prionitles to a certain ex-
tent at least will have to be
fixed on the following basis Pio-
grammes which are productive,
programmes which will change the
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economuc condition of the people must
be given first priority, and the unpro-
ductive ones which can wait, without
which work can go on, and the life of
the people can continue undisturbed,
can be shelved 1f necessary, they can
be kept back for a certain period of
time, because even 1f they are stopped,
no harm will come But if these pro-
ductive activities which are barely
being attended to particularly in these
areas are held back, just because
funds are not available, then I am
afraid the trouble which 1s growing
not only m one part of the country
but all over the country, particularly,
in these backward areas, may take &
shape which none of us would like to
see

I do hope that the Minuster of Plan-
ning will discuss these matters with
the States concerned, because as one
knows 1t, the whole Plan has been
made not by the Planning Commus-
sion sitting 1n judgement but mamly
on the basis of the suggestions and
proposals of the State Governments
concerned And the State Governments
also have to pay special attention to
this matter and sce that a reasonable
distribution 15 made 1n these areas
which do need attention,—whether 1t
be in the shape of money or in the
shape of other developmental activi-
ties ~—which will go a long way 1n re-
moving the feeling of discontent in
the minds of the people of these areas

Looking minto the Second Five Year
Plan, I find that for the tribal areas,
the Planming Commission have been
good enough to fix a good amount of
money, namely Rs 91 crores for these
backward classes and so on, and they
have also provided for 450 mules of
motorable roads m the next five years,
I do not know whether for gll the
tribal areas m the country, 450 muiles
are good enough I can quite under
stand that this depends on the initia-
tive and approval of all the State
Governments, but to me, apparently,
this target seems too low In order
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to reach these backward areas, 1t is
very necessary that roads must be
provided to Ink up these distant areas.
So far as motorable roads are con-
cerned, I do feel! that the dackward
areas require a much greater mileage,
so as to enable the people there to
take up other activities.

I do not know whether there is a
proper appreciation or realisation of
what this means I wonder it this
House knows that from Simla to Chini
i Himachal Pradesh, for a distance
of 160 mules, the transport charges
that have to be paid are Rs. 30 per
maund. Simply because there is no
motorable road, Rs. 30 have got to be
paid per maund It these are the
rates, then I do not know whether
anyone would be able to get a penny
by marketing his goods, whether 1t be
seed potatoes or anything else. Na-
turally, the people are greatly dis-
contented. In order to give them
some imhative, and to make them
feel that 1t 1s worth their while doing
something on these lands, whether it
be in the shape of cash crops or hor-
ticulture or anything else, 1t is ne-
cessary that at least motor transport
18 made available to them. Unless this
1s done along with the other things
that go with it, that urge which must
come from the people for fulfilling a
Plan of this nature will not be forth-
coming
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The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
Mr Deputy-Speaker, the hon. Member,
Shri Mathur, has said that the sub-
Ject matter of this Resolution is of
vital importance I agree with him. I too
believe that what we have been discus-
sing 1n this House 1s of high national
importance I am aware of the fact
that inside Parhament and outside too,
there 1s a strong feeling on this sub-
ject and this Resolution reflects that
feeling I am at one with the Mover
of the Resolution, who could not un-
fortunately be present here today, so
far as the puipose which he seeks to
achieve through this Resolution 1s
concerned I am afraid, however, I
cannot agree with him so far as the
method he proposes 1s concerned

I have the Resolution before me and
as I see 1t I feel it raises certain issues
Firstly, the point 1s whether there is
proper recognition of this problem and
the existence of this problem. Then
there 1s the formulation of plans to
deal with 1t and to remedy the state of
affairs. Secondly, a very pertinent
question 1s asked: have we enough
factual knowledge about the conditions
and have we a sufficient understanding
of this problem? From that the Reso-
lution passes on to the question of
finding ways of measuring disparities
and finding out the size and nature of
the problem. On the side of action,
he wants to know whether we have
appropriate methods of tackling it.
What are the ways and means which
are open to us to meet the situation
and to remedy this undesirable state of
affeirs? Then he goes on to suggest
that a committee should be appointed.
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Barring the last point of the ap-
pomntment of a committee, I am in
entire agreement with the Mover.
These are important issues and have
to be answered. I believe that we can
answer them to the satisfaction of
the House So far as his last recom-
mendation is concerned, I am afraid
it will hardly serve any useful pur-
pose It will 1n no way be helpful
even from the point of the Mover.

Regarding our attitude to the first
question, we recognise that 1t 18 not
a sumple economic 1ssue. It is an is-
sue involving considerations of social
Justice All of us including this
Parliament and the Government, are
obhiged to achieve social justice in the
matter of both individual disparities
and regional disparittes The Plan-
ning Commission had left no doubt on
this point It has been said there:

“It 13 axiomatic that the special
needs of the less developed areas
should receive due attention. The
pattern of investment must beso
devised as to lead to balanced re-
gional development.”

The National Development Council,
an 1mportant body which has a special
interest in this aspect of economic
development in the country and which
1s composed of the Chief Ministers of
all the States, says:

“It has been agreed in principle
that within the available re-
sources, every effort must be made
to provide for balanced develop-
ment in different parts of the
country ”

I am explamning these things to
show that there can be and there 1s
no difference of opinion on polices.
The Industrial Policy Resolution of
April 1856 lays great stress on this
aspect. It has said that it 1s import-
ant that disparities m the levels of
development hetween different regions
should be progressively reduced.

I shall deal with the other issues
which I have enumerated but before

that, I may make one thing clear. I
have heard and we have heard from
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various hon  Members complaints
about the deficiencies n individual
States What they have put forward
here may have considerable truth in
1t But, at the moment, my task 1s to
explain the pomnts in terms m whach
the Resolution has been framed-—
policy, attitude, methods and to what
extent we have succeeded 1n creating
satisfaction all round the country
We may not be able to give a fully
satisfactory answer for certainn cir-
cumstances over which we have no
control

I was making 1t clear that my busi-
ness now 1s to explain the position of
Government and of the Planning Com-
mussion 1n order to convince the hon
Members that all these things are pre-
sent 1n our minds We are seized of
the problem and are dealing with 1t
A committee will not at all be of any
use n this connection

The next thing 1s a very important
question We may recognise the exis-
tence of disparities in gencral, but
unless we know the situation in spe-
cfic terms as to how the disparities
in different areas ....

Shri V. P. Nayar* That 1s why the
commuttee 13 asked for

Shri Nanda® 1 am explaining why
the committee won’t do any better
than what we are domng There 1s
need for an apparatus, an approach
or a method of determining the rela-
tive disparities, the size of disparities
as between one area and another, and
also as between one period and ano-
ther 1in the same area It i1s very im-
portant for the purpose of devising
suitable policy and taking switable
action We have some general 1m-
pressions and observations as to the
conditions 1n  different areas, the
directions m which one State lags
behind another State, and we obtain
some kind of a practical guidance for
action.

But, that is not good enough. This
problem of measuring of the pace of
development, the state of develop-
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meni or the stage of development in
different areas 1s not confined to this
country It has troubled people in
other parts of the world There was a
Commuttee of the United Nations
which went very fully into it It hap-
pens that a national of India, Dr Rao,
was the Chairman of that Commuttee,
and they have evolved a set of indi-
cators or criteria to judge This was
for the purpose of international com-
parison, which will not be fully ap-
phcable to our case But it does give
certain amount of guidance for us also
There they have evolved—I do not
want to take up the time of the House
by gomng through the whole list of in-
dicators—metro indicators, micro in-
dicators, direct and indirect indica-
tors and all that

Here, for our purpose, we have been
working on this problem of measure-
ment of dispanities and the stage of
development The Central Statist:-
cal Organisation and the State Statis-
tical Bureaus are engaged in evolv-
ing standard definitions, concepts and
methods with a  view to producing
comparable and reliable estimates in
diffcrent fields There was a Joint
conference of the Ceniral and States
stalisticians which took up as a matter
of high prionty work the compzlation
of basic statistics for the reorganised
States, and this work 1s 1n progress

I may pont out that 1t 15 not a very
simple thing We get some figures
about per capia 1ncome in one
State or in another There may be
some other information about
consumer expenditure, and one 1s apt
to just seize one set of figures and
draw conclusions, and they may be
very dangerous conclusions, just as
the other day an hon Member took
up the figures of per capite mncome in
some of the States At the Centre
we are trymng to find out the per
capita income for different regions
and States within certain Lmits Its
utiity and comparability 1s Limited.
It can be only of a tentative charac-
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ter. Some of the States have also
taken up this work on their own ac-
count. They are the States of UP,
Bombay, Madhya Pradesh, West Ben-
gal and Assam. Now Punjab and
Andhra have also taken up this work.
They have made certain calculations.
The other day UP figures were
quoted, and the conclusion which was
drawn was that the per capita income
m UP. has been declining. It was
because that we forgot the distinction
between the figures of per capita in-
come at current prices and at constant
prices.

Even if we are able to find out the
per capita income for d-fferent States,
even M we are able to find out the
overall 1indicators, they will not by
themselves be very reliable deter-
minants of the position 1n different
States. We have some figures today
about consumer expenditure and you
will find that Assam stands practi-
cally second in the whole list. That
does not mean that, because consu-
mer expenditure m rural areas 1S so
very high in Assam, Assam 1s a very
highly developed State.

Therefore, the point 1s that this is
a business which has to be done with
veiry greal care, and we are not to be
gurded by only one set of indicators
but we have to judge the situation
with the help of numerous tests of
progress and interpret the whole of
the information with great caution.
But, progress i1s being made 1n evolv-
ing suitable indicators and determu-
nants of progress, and progress has
been made on actual measurement

also I gave you some examples
about the States.

The 1important thing is that the
areas m the different States should
be properly surveyed for the purpose
of assessing the resources ete,

Shri T. B. Vittal Rao (Khammam):
Geological survey.

Shri Nanda: Hon. Members are
possibly aware of the fact that the
Planning Commission has already
taken initiative in this direction. Re-
gional planning survey of the Damo-
dar Valley and surveys of resources

17 AUGUST 1957 Appointment of Com- 8794

matteedo Examine the
Regional Dispanity n
Average per capita income

in three southern States of Madras.
Mysore and Kerala have been taken
up. The Mysore survey is more in-
tensive and others are less intensive.
These surveys are intended to pro-
vide models for others similar surveys
in different parts of India.

Overall indicators may take some
time to work out in a satisfactory
way, but in different sections we have
collected a good deal of useful infor-
mation For example, regarding ir-
rigation, power, social gervices, trang-
port etc. the material for all the States
has been analysed. and we are now
1n a position to say with a fair amount
of accuracy as to where the different
States stand 1n respect of these direc-
tions of development, and how over a
period the situation has changed for
the better or for the worse in different
places This work by the Planning
Commussion, with the help of the vari-
ous bodies which are associated for
chis purpose, has to continue m order
to make an enlarged data and make it
more accurate Thete are some re-
search programmes of the Planmung
Commission which are also going to be
directed towards the same purpose

I admt that with all these the in-
formation 18 not enough and therefore
it only should 1mpress on us the ob-
ligation to go ahead more vigourously
with the task of finding out, collect-
ing, analysing and interpreting these
data 1n a satisfactory manner

This 1s the position regarding the
first two parts of the resolution of
the hon Member, that we understand
the seriousness of the problem, we
have been engaged in an effort to
devise proper indicators and measures,
and that we have actually been en-
gaged in a measurement of progress,
disparities or deficiencies in different
areas with a certain amount of sue-
cess, but more has to be done.

As to the next part of the resolu-
tion, the ways and means, I must in-
dicate our approach to this problem
briefly because there may not be
very much time. The problem is not
simply a problem of under-develop-
ment in one area. The whole coun-
try is under-developed. That is the
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(.Shn Nanda)

basic fact It happens that in some
State, say, Bombay, here and there
there are some pockets of develop-
ment When we are dealing with a
really under-developed country, some
shght development m some places
might look very big compared to the
very low state of development 1n other
parts But even 1n Bombay, for cxem-
ple, does 1t mean that because Bom-
bay has so many mills, etc, all those
masses of people m the rural areas and
elsewhere are better off than the
others? It 1s not so. I know enough
of those conditions there It is not so,
Sir This problem has arisen to partly
oqut of the natural advantages or dis-
advantages That 1s really the prob-
lem Also, 1t 18 the product of histo-
rical circumstances stretched over for
a long period So, let us face the
fact That neglect of the country—
may be there has been greater neglect
over some areas—cannot be remedied
and rectified 1n two or three years
It 1s not possible We should recog-
nise that fact We may also take this
into account that this country has just
started on a course of development
and it must be very obvious to any-
body that when you first make your
first attempts to develop, you have
to be careful about what you do so
that you get the best return from
whatever investment you make. If,
over a period of filve or ten years, you
have done that job well, it is going to
be of much greater advantage to de-
velop in this country May be that
during this period we have been able
to tackle the problem of under-deve-
lopment only m a few places, and it
could not be all over in the course
of five years or so, but, if the coun-
try is allowed to develop properly, it
will be m a far stronger position to
help every under-developed area in
the country than if attention is divert-
ed and resources are frittered away.
This consideration 1s very important,
and I would request the hon. Members
to bear this in mind, because, although
we are conscious of the fact and we
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recognise the fact that there are ua-
der-developed areas which need im-
provement—we are conscious of their
feehings and needs—they cannot wait
indefinitely till the whole country
develops. For, meanwhile, disparities
grow and we can recognise that.

Therefore, the best that is possible
has to be done also for those areas
and when I said that we have to look
to the over-all development, it does
not mean that whatever 1s possible is
not being done for the other areas
which are and whose claims have been
put before us 1n such a vehement
fashion 1n the House today and the
other day when this question was
taken up. It should be remembered
that a great deal of resources which
are being applied and invested comes
from loans, internal and external. In-
terest has to be paid on those loans
The loans have to be repaid There-
fore, 1t becomes highly imperative
that we make the investment in a
manner that we are able to sustain
actually the 1investmenis and to see
that out of that the results arise
which will enable us to grow at a
fast rate

This 1s a very important considera-
tion, and it should be borne in mind.
and I say it particularly because a
question arises from time to time:
what is the rate of development of
heavy industry and what percentage
15 being allotted to this State .nd that
State?

Now, this has been recognised by an
hon Member himself There cannot
be uniform development in every res-
pect m every State There are duffer-
ences, say, i respect of natural re-
sources and other conditions I do
not think we are aiming at uniformity
in every respect in every area. There
will have to be specialisation What
15 really important 15 that each aree
must have equahty of oppartunity
and not necessarily equal develop-
ment in every single direction. This
18 the attitude, this is the aproach
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namely, ;n the earher stages, we
should concentrate on investment m
such a manner that the country as a
whole benefits and progresses rapdly
And, 1t 1t does it will not take very
jong for India to look after the needs
of every area which 1s today back-
ward and under-developed Mean-
whue, wnatever 1s possible 1s also
being done as I shall be able to show
by reference o the figures and the
facts, within the lLmitations that we
are working under

Take the first Plan Its purpose
was to set right the di.equilibrium,
to make up tor certain deficiencies m
food, etc and inevitably we had #0
continue certain projects At that
time we found that 1n certain States,
on behalf of which 1t 1s urged that
much more should be done their ad-
munistrative machinery, in the case of
the first Plan was in such an unsatis-
factory condition that whatever money
was allotted to them was not spent
Therefore mn that pcriod our effort
was to see that the administrative
machmery improved as much as pos-
aible That was what we could do
then

In the case of the second Five Year
Plan again, we have raised the content
in  respect of 1ndustry, transport,
power etc very much more compar-
ed with the first Plan Therefore, 1t
was not possible for us to spread out
steel and coal everywhere They could
not be but within those hmtations,
it will be found that we have been
able to give as much distributive jus-
tice, to create as much regional
balance as was possible In the matter
of coal and steel plants, areas which
had nothing before, have got them.
There 18 a steel plant in Orissa, there
18 a steel plant in Madhya Pradesh In
respect of coal also, from areas which
were contributing very little before,
now we are asking them to take up
the responsibilities

Therefore, within the hirmtations of
the Plan itself, nobody would say,
“In order to distribute all the money
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umiformly everywhere, you should
give up steel, coal and power” It
could not be done Once those things
are there, everybody is gomng to bene-
fit and it 18 not necessary that an area
where a plant 1s located alone bene-
fits 1n the matter of income and em-
ployment Neighbouring areas also
benefit It should be possible for any-
body to look into the actual facts of
the situation, how incomes arise not
only at the point where a plant is
situated, but over a very much wider
area Incomes as well as employ-
ment are distributed Therefore, let
us not take a hmited view of the
situation

I shall not take very much more
time The general ground I had
thought of covering I have very lar-
gely covered The approach of the
Plan 1 -~ Commission to remedying
this evil of regional disparities has
been very clearly stated and I need
not repeat all that But one major
consideration 1s that in locating the
plants ctc we know that some areas
may not have ali the natural advan-
tages all the natural resources may
not be there In the first place, we
must 1nvestigate whether there are
iy hidden resources The first thing
1s that we should see that we discover
the mdden wealth 1n areas which to-
davy seem to be behind and backward
mn that respect, and that 1s bemg done.
Where there 1s no such overnding
consideration of economic advantage
or disadvantage, we should give more
consideration of the claims of the
under-developed areas

1659 hrs

[{Mr SPEAKER n the Chair]

I know all the States are very vigi-
lant  For every single new plant
that 1s going to come up, every State
puts forward its claim, giving all the
information that they have It is not
easily that any decision 1s taken one
way or the other The claims of the
various States concerned are very
fully considered
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{Shri Nanda] .

One very important consideration
regarding development is, as an hon.
Member said, about administrative
machinery.

17 hrs.

The administrative machinery has
to be strengthened in order that they
may be able to do better. More than
that, there is the training of personnel.
It is because of shortage of trained
technical personnel that difficulties
arise more than anything else. It is
not a question of any specialised field
like steel, etc. Engineering industries
can be located anywhere. Re-rolling
mills can be located anywhere. More
textile mills could be distributed and
dispersed. This is being contemplated.
For all that, there has to be that initial
preparation in terms of trained person-
nel. A goodideal of thought is being
given to this. Everywhere, training
in various directions is provided so
that they are able to take advantage
of whatever opportunities lie before
them, .

Shri Ranga: We have the classic
example of the sugar industry. There
was a policy of diffusing it; now there
is a policy of concentrating it again.

.Shri Nanda: I may not be able to give
a full reply to that immediately. But,
so far as the future is concerned, there
should be, and there would be the
desire to take it to areas which are
* better suited for dispersal. The ques-
tion of removing the existing plants
from where they are to other places
stands on a different footing.

There are other ways in which we
can rectify and redress. For example,
decentralisation of production, cottage
industries, small scale industries: they
can be taken to all these places in a
jarger measure than otherwise.

In actual fact, if I had the time, I
would like to do it; though I have not
got the time, I promise hon. Members
that I shall send to them figures about
Rajasthan, about Orissa, about Kerala,
how they compare in the average in-

~
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crease in national plan, and how
they have had a better share. I do
not agree with the figures given by the
hon. Member. _I shall give him other
figures. For Orissa, that is the State
for which the hon. Mover said so
much, I have got inforination about
the increase in irrigation, increase in
power. It i$ not a case of 100 per cent;
I think it is 2,000 per cent. more. So
many new industries have gone there.
For him to complain is not correct.

We are talking of one country. We
say, because the whole country bene-
fits from development, let us not think
too much of parochial considerations
immediately and that advanced areas
should take into consideration the
needs of others. It appears there is no
advanced area at all in the country.
That may be a fact. But, those who
are advancing rapidly call themselves
to be suffering grievously.

I would like to give information
about Orissa and other States. In
Kerala, for example, the Plan is more
than 100 per cent. The average in-
crease may be 60 per cent. or so. But,
the Kerala Plan is 100 per cent. more
than the  Travancore-Cochin Plan
as it was in the |First Plan.
We have also to see the good side of
things. We may not have got every-
thing in every way. We have bene-
fited in certain ways. Everybody can-
not benefit in all ways immediately.

I have to say only a few words about
the substance of the Resolution in
terms of action, that is, a Committee to
be appointed. As I said, I do not agree
that there should be a Committee, It
is a matter in which there has to
be continuous work done. It is not a
case in which a committee sits for a
month or two and then goes "away.
What has to be done is known. The
action that has to be taken has to be
continuous. The Planning Commission
is engaged on that with various other
organs associated with that. It is not a
question of economy; 1t is a question
of technical aspects for which any
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committee cannot be equpped There-
fore, the work that the hon Member
want us to do through a commuittee 18
peing done, and 1s being done by a
body which 1s in the best position
to do that No other commttee can
take 1t up As Shrm D C Sharma
pointed out, a committee for the whole
country will lose itself entirely It
may spend 10 or 15 years and not be
able to bring out anything of a positive
or concrete character if it has to
cover the whole country These pro-
blems are dealt with by bodies which
are competent to deal with them In
reply to your question I am able to
say very positively that these things
are being done There 1s a working
arrangement now in existence for
carrying out these objects and no use-
ful purpose will be served by super-
imposing on them a committee which
can do nothing

Mr. Speaker: I will now put the
amendments to the vote of the House
I will first take up the amendment of
Shr1 Y S Parmar

Shri Y. S. Parmar: I do not want
to press my amendment

The amendment was, by leave
withdrawn

Mr. Speaker:
the amendments of Shri
Patil

Shri Balasaheb Patil: I want my
amendments to be put to the vote
of ‘he house

Mr. Speaker. The question 18
‘That in the Resolution,—

after the word “experts” the words
“and three members of this
House” be inserted.’

The motion was negatived
Mr. Speaker: The question 1s*
“That m the Resolution,—

I will now take up
Balasaheb

after the words “per capita -
come” the word “and” be omit-
ted

The motion was megatived
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mittee to Report on a
clear-cut Price Policy and
Machwnery for the imple-
mentation of the Second
Fwe Year Plan
Mr. Speaker: The question 1s.

‘that in the Resolution,—,

atter the words “per capita income
and in the” the word °*different”
be mverted’

The motion was negatived

Mr, Speaker: I did not call on Shn
Mahanty to replv H. wrote to me that
his young child has died and there-
fore he 1s ruching back to his place
He has asked me to put off his Reso-
lution to some other day But I
thought that since it was partly heard
and already taken some time, 1t would
not be right to hold this up even for
the purpose of giving an opportunity to
reply and further 1 do not know if
the House will be inclined to do that
Anyhow, the discussion has gone on
quite well I will now put the Resolu-
tion to the vote of the House

The question 1s

“This House 1s of opinion that
a Committee of experts be ap-
pointed to study and investigate
into the regional disparity m the
Indian Union in the average per-
capita mcome and 1n the stages of
development and to recommend
ways and means for bringing up
the regions that lag behind to the
standard of other advanced re-
gions”

The motion was negatwed

RESOLUTION RE APPOINTMENT
OF A COMMITTEE TO REPORT
ON A CLEAR-CUT PRICE
POLICY AND MACHINERY
FOR THE IMPLEMENTA-
TION OF THE SECOND
FIVE YEAR PLAN

Shn A. K, Gopalan (Kasergode) I
beg to move

“This House 15 of opimon that
the absence of a firm and well-
defined, price policy is upsetting
the calculations of the Second Five
Year Plan and 1s under-miming
its execution and accordingly sug-





